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Kashmir, Karnataka, Kerala, 
Madhya Pradesh, Rajasthan, 
Tripura and West Bengal". 

E1Ulcting Formula 
2. That at page 2, line 6,-

for "Twenty· fourth" subnitute 
"Twenty·fifth". Clause 1. 

3. That at page 2, line 11,-
for "1973" substitute "1974" 

4. that at page 2, line 13,-
for "Gujarat, Haryana. Jammu and 

Kashmir, Karnataka and Ker.· 
lan, 

substitute-

"Assam, Bihar, Gujarat, Haryana, 
Himachal Pratiesh, Jammu and 
Kashmir, Karnataka, Kerala, 
Madhya Pradesh, Rajasthan, 
Tripura and West Bengal". 

S. That at page 2, lines 17 and 1M,-

for "Gujarat, Haryana, Jammu and 
Kashmir, Karnataka and Kerala" 

·substituu-

"Assam, Bihar, Gujarat, Haryana, 
Himachal Pradesh, Jammu and 
Kashmir, Kamataka, Kerala, 
Madhya Pradesh, Rajasthan, Tri· 
pura and West Bengal". 

Clause 3 

<6. That at page 3, lines 32 and 33,-

for "Gujarat, Haryana, Jammu and 
Kashmir, Karnataka and Kerala" 

-substitute-
"Assam, Bihar, Gujarat, Haryana, 

Himachal Pradesh, Iammu and 
·Kashmir, Kamataka, Kenla, 
Madhya Pradesh, Rajasthan, Tri· 
pura and West Bengal". 

..,. That at page 4, line 13,-

for "Boards" ~u"stitule-

·"Uoards. of whom not exceeding two 
shan be from th05C". 

NORTlI·EASTERN AREAS (REORGA-
NiSATION) AMENDMENT BILL 

As PASSED ~ Run SABHA 

SECRETARY·GENERAL: Sir, I lay OD 
the Table of the Houe the North·Eastera 
Areas (Reorganisation) Amendment Bilt. 
1974, as passed by Rajya Sabha. 

13.10 bra. 

STATEMENT RE. ALLEGED ASSAULT 
ON SHRI RAM HEDAOO M.P. AT 

NAG PUR 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS AND 
IN THE DEPARTMENT OF PERSON· 
NEL (SHRI RAM NIWAS MIRDHA): 
According to information received from 
the Government of Maharashtra, Field 
Marshal Maneckshaw was invited by the 
Nagpur Municipal Corporation to inaugu· 
rate, on t&e 28th February, 1974, the 
newly constructed Martyrs' Memorial at 
the Cotton Market Chowk in Nagpur ia 
memory of soldiers killed in the 1971 
war. The leaders of the Maha Vidarbha 
Rajya Sangharsh Samiti started an agita-
tion, demanding that the statue of Notaji 
Subhash Chandra B05C should be erected 
at the site. 

On 28th February, 1974, at 3·30 a.m., 
the police received information that some 
workers of the Samiti had gone to the 
Cotton Market and were trying to damaae 
the Memorial. Police rushed to the spot 
and arrested two persons under 151 Cr. 
P.C. while the others ran away. At about 
9·30 a.m., Shri Ram Hedaoo, M.P., along 
with 30 other followers, started a 'Dharna' 
at the Memorial and wiped out the painted 
names of war martyrs. To avoid a con· 
frontalion with the Samiti the Corporation 
authorities decided to hold the function 
at the Corporation Hall. 

However, the Field Marshal along with 
Mayor, Deputy Mayor and a few corpora-
tors went to the Memorial to place a 


